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_ None for applicants
‘Mr MC Cherian for respondants

None for the applicant, In & similar case,

.GAf74/91"the 1st applicant has uwithdrawn the 0.A.

It appears that he is not keen to prosecute this
case. Accordingly, the OAR is dismissed for default

(AV Haridasan) | ‘ . (sP Mukerji)
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